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have j ow informed the . Mem-
g:t the Statc Mmeral 'Devenl

opmcn
bprppratm is conducting a feasibility
survey into the utilisation of ‘the mineral
resources of the State, including granite.
As soop as the State Government finalise
the feasibility studies, then ‘they would
think of setting up plants. I may state for
the information of the House that since
Rajasthan has industrially backward areas,
we are having a meeting in Jaipur on the
grd and 4th to consider this question.
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MR. SPEAKER: Nothing will go on
record,
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRI YOGENDRA MAKWAI\A)
(a) to (c). The whole question of the date

from and rate at which house rent allow-
ance is admissible is urder consideration,
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DR. SUBRAMANIAM SWAMY:
This is no answer, He has to say ‘yes® or
‘no® ac.ording to (a), (b) and (c). How
can he give the answers togetha? (inter-
ruptions). The point is: Is the answer to
(a) ‘yes® or 1o*? Is the answer to (b)
tyes’ or no’? Is the answer to (¢) “Yes®
or ‘no®. This is whar we want to know,

it uw famim @R ¥W
qq SqTE W1 A q9 A7 I 98 )

WEAE WEYED WA AT AT g
T

Y o famaE q@aw o "/
yH 3@ AT, S9§ o gEr &
FE G TG @, To o Wo HeWI-
S YW O ) ... . (sHEeTR) ., .

WA wgEg : dEl F aR ¥
™ ) e

oY ol wEEe o X T
el F TR F v F g A oA
oa g & af § Fmr g
g & femmaeiw @ f
TTEo T HrEodo & frw ST
I R ag Wit aw Wy R
faaronlie 8, SOk FEE W g )

(Interruptions)

H oy

MR. SPEAKER: He will inform you.

DR. SUBRAMANIAM SWAMY:
Could you please explain to me if the
answer to (c) is ‘yes® or ‘no’ ?
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SHRI YOGENDRA MAKWANA:
How can I say ‘ves’ or ‘no’ ? T will ex-
plain it now. Please hear me, (Jnterrup-
tions), T am not going to say ‘yes’ or ‘no’,
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Interruptions). 1 will explain to the House
£hat we thc to consult the Finance
Ministry in this matter, First, the Finanee
Ministry gave effect to it from a certain
date and then, again they said ‘No, it
should be from this date.’ So, now it is
under correspondence with the Finance
Ministry and till the date is not decided,
how can I say that it is given? It is given,
but from a certain date.

DR. SUBRAMANIAM SWAMY:
What date?

MR. SPEAKER: Something he has
said. It has been said that it has not
been finalised up to what date and how
much.

DR. SUBRAMANIAM SWAMY :
The difficulty is, the date must be known.

MR. SPEAKER: That is what he said.
After finalisation of the date he willinform

you.

PROF. MADHU DANDAVATE:
His reply is neither ¢yes® nor ‘no’,

st Jregow oo . foar @
ar 7 fear &, g ar H sued

MR. SPEAKER: After finalisation
of the date, he will inform.
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SHRI MANORANJAN BHAKTA:
Sir, the police officers of both Delhi
and Andaman and Nicobar Islands have
a common cadre in the Dani Police Ser-
vice, So, I would like to ask the Minister,
what action he has taken in respect of
police officers working in the remote terri-
tories of Andaman and Nicobar Islands
where for months together they could not
get the rations and other facilities and are
working in adverse conditions. I would
also like to know whether the Minister
has received any proposal from the Anda-
man and Nicobar Administration to this
effect and if so, what action he has taken
so far and if not, what action he is likely
to take,

SHRI YOGENDRA MAKWANA:
Sir, the question is limited. The question
is regarding the house rent allowarce
and compensation given in lieu of the ac-
commodation which is not given to the
particular officers,

So far as Andaman and Nicobar Is-
lands are concerned, free barrack acco-
mmodation for unmarried and free un-
furnished accommodation for married or
house rent allowance at the rate of 7-1/2
per cent of pay per month for Group
‘C? personnel, for those personnel who are
keeping families with them, is given,
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SHRI M. M. LAWRENGE: Will
the Government consicer givirg a spe-
cial allowance for the Delhi Police to
act quickly? 1 am asking this qucstion
because on the day of the National Inte-
gration Council meeting, the Ghief Minis-
ter of Kerala was gharaoed, rot gharaced
actually, but he was physically attacked by
RSS people.

MR. SEEAKER: Does it arise out of
this question?

SHRI M. M. LAWRENCE: The
police was informed immediately, but only
after 45 minutes the policc czme on the
spot. To avoid such a situation, will the
Government consider to give a special
allowance to the Delhi Police o that
they can act quickly, impartially ar.d with-
out fear?

MR. SPEAKER: No, it does not arise.

Setting up of Public Sector Industries
in Punjab

*444. SHRI R. L. BHATIA : Will
the Minister of INDUSTRY be pleased
to state :

(a) whether it is a fact that the Punjab
State has not been allocated any medium
or large industry so far ;

(b) whether Punjab has been neglected
by the Union Government in the setting
up of public sector industries in the State
over the years ;





